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AID for Providimg Standard Weights and
Measures
SHRI MOHAN BABU:
SHRIMATI RENUKA
CHOWDHURY:
Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether Government of Andhra
Pradesh has sought for assistance to
provide standard wcights and measures of
Burcau of Indian Standards, scicatific
instruments  and  kits free of cost in
various markets as welfare measurcs of
COnsUMCers;

2805,

(b} if so, the details thereof; and
(¢) the amount proposed 1o be
<anctioned and by when the grant s

Npeated?

THE MINISTER OF FOOD AND
MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI DEVENDRA
PRASAD YADAYV): (a) Yes, Sir.

tb) and (¢) The Sianding Committee
on Consumcer Welfare Fund has approved
an  amount  of Rs.77,625- (Rupees
seventy  seven  thousand six  hundered
iwenty  five only) for purchase and
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distribution of wcighing instruments ctc.
to 50 consumer organisations in the State
o Andhra Pradesh. The Department of
Consumer Affairs and Public
Distributon, Ministry of Civil Supplies,
Consumer Affairs and Public Distribution
has issued the sanction of the above
amount and money relcased to the
Government of Andhra Pradesh on 7th
Junce. 1967.

Export of Agro Products

2806. SHRT SURESH PACHOURI:
Will the¢ Ministcr of COMMERCE be
mleasced to state:

(a) the details of various policy
muasures taken to boost export of agro
products: )

(b) the target set
made in the cxport
during last three years;

and achicvements
of agro-products

(¢) the arcas of concern so far export
of agro-bascd products arc concerned;
and

(d) in  what manner  Government
proposc to tackle the situation?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE
(SHR!I BOLLA BULLI RAMAIAH):
(a) to (d) The export projections for
agricultural products (including coffce,
tca. raw cotton and marine products)

made for the VIII Plan (1992—97) at
1991-92 price and achievements during

‘he  last three  years have been  as
under:—

Year Export Projection Achievement

(Rs. in Crores at (Rs. in

1991-92 prices) - Crores)

1993-94 9216 12632.53

1994-95 10082 12828.14

1995-96 11030 19043.56

The intcrnational market for basic

agricultural foodstuffs viz. Cereals,
products.

dairy
meat and sugar is constraincd
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by not only tariff and non-tariff barricrs
but also by the massive export subsidies
granted by the USA, EEC, etc. Lack of
infrastructural facilities (like air cargo
facilitics not keeping pace inadequate
shipping/cold storage facilities), high air
freight rates, stringent sanitary and
quality standards, and lack of vapour
heat treatment facilities are the major
constraints hampering export of
agricultural commodities.

The removal of non-tariff barriers and
reduction of subsidies in the industrial:sed
countries under the WTO Agrecment are
expected to open up new market
opportunitics for countries like India.

Under a scheme for Development of
infrastructure, the Government is
providing financial assistance to eligible
exporters for (i) purchase of specizlised
transport units, (ii) establishment of pre-
cooling facilities, (iii) setting up of
mechanised post-harvest handling
facilities and sheds for grading, sorting,

quality control and packaging, (iv)
cstablishing  vapour  heat  treatment/
fumigation screening machines for,

cxports; and (v) cstablishing cold stores
at airports/scaports for CXpOl’t purposes.

Apart from the general trade policy
rcforms, other measures taken to increase
exports include augmentation of domestic
production, market development
campaigns abroad_and intensification of
product development efforts in the
country.
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Scheme to increase Coal Production

2808. SHRI GOVINDRAM MIRL
Will the Minister of COAL be pleased to
state: _

(a) whether Government have decided
to start a new scheme 10 motivate
cmployees to increase coal production;

(b) if so, the main features of this
scheme;

{c) by when a final dcision in this
regard is likely to be taken;

(d) by when this scheme is likely to be
implemented; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIMATI
KANTI SINGH): (a) to (¢) No new
scheme has been decided wupon to
motivate the employees of Coal India
Limited for increasing coal production.



